
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE, CHENNAI 

 
O.A. No. 247 of 2021 (SZ) 

 
D. Damodara Raju & Anr. 

… Applicant 
 

Versus 

M/s. Sai Lakshmi Balaji Infrastructure Pvt. Ltd. & Ors. 
… Respondents 

 
INDEX TO OBJECTIONS TO THE REPORT AND DOCUMENTS FILED IN 

SUPOORT THEREOF BY THE RESPONDENTS 1 AND 2 

 

Sl. No Date Description Pg No. 

1. 02.10.2023 

Objections filed by the Respondents 1 & 2 to the 

Joint Committee Report filed by the 3rd & 5th 

Respondents 

1 

2. 30.06.2023 
Annexure 1: Submission of Half yearly Reports 

on CFO Conditions along with Covering letter 
6 

 

Dated at Chennai this the 3rd day of October, 2023 

   

Counsel for Respondents 1 and 2 
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M/s. Gautam S.Raman (1583/13), 
Anupam Raghuraman (1005/2020), 

Maithreyi Canthaswamy Sharma 
(1575/2013) & 

Gokul Sundar K. R. (3180/17) 
COUNSEL FOR  

RESPONDENTS 1 & 2 
99400 71160 

gautam@ramanandassociates.in  

mailto:gautam@ramanandassociates.in
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